No.128/RG/Spl./Misc dated 12.01.2022

ORDER

Re: Situation arising due to
outbreak of the novel
coronavirus (COVID-19)

In partial modification of Order No.126/RG/Spl./Misc. dated
10.01.2022 regarding sitting arrangement of Hon’ble Judges, Hon’ble the Chief
Justice has been pleased to order that Hon’ble the First Division Bench
comprising of Hon’ble the Chief Justice and Hon’ble Mr. Justice Arun Palli shall
continue to hold the Court on every Monday, Wednesday and Thursday.

BY ORDER OF HON’BLE THE CHIEF JUSTICE.
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